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WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Nuclear waste disposal
443. DR. R. LAKSHMANAN: Will the PRIME MINISTER be pleased to state:

{a) the details of specially constructed structures, both above and underground,

meant for nuclear waste disposal located in the country;

(b) the details of the steps taken by Government to monitor the underground
soil and water samples infor near specially constructed structures used for disposing

nuclear waste materials; and

{c) the details of agencies/organisations which have been engaged to monitor/
assess the quality and contamination of soil and water infor near specially constructed

structures?

THE MINISTER OF STATE IN THE DEPARTMANT OF ATOMIC ENERGY
(DR. JITENDRA SINGH): (a) The solid wastes generated from nuclear facilities,
depending upon their radioactivity content are stored/ disposed of in engineered
structures such as stone lined trenches, reinforced concrete trenches and tile holes.
These structures are designed on multi-barrier principle for ensuring effective
containment of radicactivity. These structures are located within plant/facility premises

in access-controlled areas.

(b) The areas where the waste disposal structures are located are provided with
bore-wells in a planned manner. These bore wells are routinely monitored to confirm
effective confinement of radioactivity present in the disposed waste. The regular
monitoring is done as per the requirements which are in line with the guidelines of

International Atomic Energy Agency (IAEA).

(c) The monitoring of various environmental matrices such as air, water, soil etc.,
in and around the waste disposal facilities 1s carried out by independent Environmental
Survey Laboratories (HSL) of Bhabha Atomic Research Centre (BARC) which are

stationed at all the nuclear sites.
Atomic power gencration
444, DR. ASHOK BAIJPAI: Will the PRIME MINISTER be pleased to state:

{a) whether due to improvement in supply of Atomic Fuel, production of
Atomic Energy has improved in various atomic power plants, during the last three

years;
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(b) if so, the details of Atomic power generation during that period, plant-wise;

and
{c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY
(DR. ITENDRA SINGH): (a) Yes, Sir

(b) The details are given in the Statement (See below).

{c) Does not arise.
Statement

Details of plant-wise atomic power generation during the last three years

State Location Unit Capacity Commercial Generation
{(MW) {in Million Units, MU
2015-16 2016-17 2017-18

1 2 3 4 5 ] 7
Maharashtra ~ Tarapur TAPS-1 160 786 1236 174
TAPS-2 160 500 935 1001
TAPS-3 540 4530 4159 3680
TAPS-4 540 4573 4530 2013
Rajasthan Rawatbhata  RAPS-2 200 1226 1106 1555
RAPS-3 220 1845 1618 1877
RAPS-4 220 1668 1936 1656
RAPS-5 220 1950 1715 1974
RAPS-6 220 1773 1096 1543
Uttar Pradesh Narora NAPS-1 220 1803 1655 1836
NAPS-2 220 1630 1724 1800
Gujarat Kakrapar KAPS-1 220 1608 # #
KAPS-2 220 421 # #
Karnataka Kaiga KGS-1 220 1918 1742 1927
KGS-2 220 1834 1708 1885
KGS-3 220 2078 1063 1898

KGS-4 220 1842 2021 1824
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1 2 3 4 5 6 7
Tamil Nadu  Kalpakkam MAPS-1 220 1861 1465 1194
MAPS-2 220 1349 1739 1781

Kudankulam  KKNPP-1 1000 2261 6212 4437
KKNPP-2 1000 -- 13%* 4281

Torar Gewerarion (MUs) 37456 37673 38336

$ The generation figures are rounded to nearest integer.

# KAPS-1&2 have been taken in project mode for Enmasse Coolant Channel Replacement (EMCCR) and
Enmasse Feeder Replacement (EMFR) activities from August 01, 2016. Of which KAPS-2 has been restarted
and synchronized to grid on September 22, 2018 upon completion of these activities.

* KKNPP-2 generated about 2327 MUSs of infirm power during the year 2016-17.

Scrapping of projects for development of NER

445, SHRI BHUBANESWAR KALITA: Will the Minister of DEVELOPMENT
OF NORTH EASTERN REGION be pleased to state:

{a) whether it 1s a fact that a number of projects concerming development of

North Eastern Region (NER) have been scrapped by Government;
(b) if so, the details thereof, State-wise and the reasons therefor;,

{c) whether the Central Government has properly examined the Detailed Project
Reports (DPRs) of the scrapped projects; and

(d) if so, the reasons for non-completion of such important projects and if not,
whether Government would consider to include new clause for actual assessment of

these projects in future?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION (DR. JITENDRA SINGH): (a) and (b) No ongoing
project has been scrapped by the Ministry of DoNER under the scheme of Non-
Lapsable Central Pool of Resources (NLCPR). However, after revision of NLCPR
guidelines in 2016, States were requested to reprioritize the retained projects of earlier
years so that the value of total projects for each State does not exceed three times

of the normative allocation for that State.

{c) and (d) Under the revised guidelines of NLCPR, the DPRs (Detailed Project
Reports) are approved by State Level Empowered Committee headed by Chief
Secretary of the concerned State.



